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No. 3253] NEW DELHI, WEDNESDAY, JUNE 24, 2026/ASHADHA 3, 1948
qEF TREEH i ST A

e faeelt, 24 S, 2026

RT3, 3387 (3T).— Fea I ALHTT, TP TR ATTTH 1956 (1956 T 48) (Frer T T T2
I<h ATETHIT FgT TAT &) T 91T 3F il IT-eITT (1) FIET T&T RRAT T TN T g0, Tg THTHTT g1 ST
& TATq T TeT T3 757 % <A@t forer § NH 146B & .. 0 & 6. 71,17 (T el arastia) T &
J-gue & AT (AT H0/TEE 9eeT Algd 2-A7/4-17 T FAET A1), FALE, TaweT S TATAT & AT
SIS o e ag i sratera & e |@ferd auia $= srqa=T # a7 797 8, UHT S[H &7 3759 HiTd & o9
ST T HTIOIT Tl 2 |

Fre AT =Af<h, ST 3% G # Baeas g, 3 Afafaw &t gy 37 6t IT-am7 (1) F eI qarh
TATSI % TorT UHT IH o ITANT 92 TSI | TH ATEAAT & TR Sl A & ShHE @ 6 FiaL v
AT T T AT |

T Tl ST HETH STTERTr, ST HeTH STl QT &l (o7 &9 Y& ol STl 3
I ITF ATTT AT AT T SO T Feqw ra=hT<y, Arairshar #1 A mra =9 7 47 e f&3faes g
BT G ST T AL T 3T UHT ST i GAaTe 6 TATG JAT UHT 3T = F F TAT, T1@ w2
g, RO g% Iy saea® a9, <9l g1 7 a7 ATardi i SAqard w7 TRT AT AT F7
TEHTT |

4684 GI/2026 (1)
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ITH AT T 1T 39T T IT-GTT (2) o Tl TeqwT TTERTer gTer Foha a7 s T straer sifaw
I |

TH STEEAAT o ST AT ATAT I 6 LT AT AT AT TEH TR 6 Ih FIATAT H ITASE
8 ST 3T Raeg ARl gIT MLeqor 6T ST aehat & |

AAT
HET T TS & a1 ol § NH 146B F .11, 0 & 6. 7/1.17 3 T 1ot it ST a1t 99T 1
roraT SeaT aiga gfi @ w@ e Rewor
ST FT ATH: HET T S wr e T
EITED e HEqT gEw || g || gErwr | g e
qeT THTT THia qARA || &=l
(Famht || (BFRR)
THIR)
1 2 3 4 5 6
T AT ATH: @AM
UEEIEIGHCE]
0.0097
1 321/1 BEL LK 0.0097
(FFAT)
0.0825
2 379/4 BEL EIEE 0.0825
(FFAT)
e T ATH: 1T
0.001
3 141/1/1 BEL REIEEIRE] 0.001
(FFAT)
0.0015
4 141/1/2 BEL REIEEIRE] 0.0015
(FFAT)
0.0215
5 230 TLETT || 0.0215
(FFAT)
0.0025
6 351 BEL EIEE 0.0025
(FFAT)
e 7 91 R
0.032
7 34/1 BEL EIEE 0.032
(FFTT)
0.0415
8 51 BEL EIEE 0.0415
(FFTT)
0.037
9 88 BEL EIEE 0.037
(FFAT)
T T AT SOt
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10 104/2/1 00085 0.0085
(FFAT)

11 [104/3/1 G RS
(FFAT)

12 104/4 0.019 0.019
(FFaT)

13 ||105 2011 0019
(FFAT)

14 107 0.003 0.003
(FFT)

15 109 0.035 0.035
(FFT)

16 121/1 0.0325 0.0325
(FFAT)

17 271/1 0.01 0.01
(FFAT)

18 271/4 0.033 0.033
(FFAT)

19 273 0.128 0.128
(FFAT)

20 274 0.0335 0.0335
(FFAT)

21 275 0.0038 0.0038
(FFAT)

22 277/2 0.0275 0.0275
(FFAT)

23 278/1/1 0.044 0.044
(FFT)

24 278/1/2 0.132 0.132
(FFT)

25 279/2/1/2 0.1893 0.1893
(FFT)

26 288 0.032 0.032
(FFT)

27 289 0.0695 0.0695
(FFAT)
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0.2425

28 290 GEl GIEE 0.2425
(FFT)
0.4075

29 292 IGEl e 0.4075
(FFT)
0.015

30 303/4 IGEl e 0.015
(FFT)
0.04

31 303/6 IGEl e 0.04
(FFT)
0.219

32 303/7 GEll et 0.219
(FFT)
0.008

33 309/1/2 GEll RIELIRED 0.008
(FFT)
0.0925

34 310 GEll e 0.0925
(FFAT)
0.0015

35 315/1 GEll ot 0.0015
(FFAT)
0.0885

36 316 GEll et 0.0885
(FFT)

TTe T ATH: HaAR

0.0165

37 382/2/1/1/1/1 IGEl afefea 0.0165
(FFTT)
382/2/1/2/1/1/1/1/1,382/2/1/2/1/1/1/1/2,382/2/1/2/1/1/1/2 e, smar 0.03

38 GEll 0.03
,382/2/1/2/1/1/2,382/2/1/2/1/2 T (BFTT)
! 0.016

39 382/2/2/3/1/2 IGEl e 0.016
(FFT)
0.0235

40 526/1/1 IGEl e 0.0235
(FFT)
0.0825

41 527/4/1/1 IGEl e 0.0825
(FFT)
0.0965

42 527/4/2/1 IGEl e 0.0965
(FFT)
0.0045

43 527/5/1 IGEl RIEGIRED 0.0045
(FFT)
0.1605

44 527/6/1 IGEl e 0.1605
(FFTT)
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45  ||527/7/1/1 00195 0.0135
(82X
46 |[527/7/1/2 00135 0.0135
(82X
47 |[527/7/211 0013 0.013
(82X
48  |[527/7/2/2 0013 0.013
(82X
49  |[527/7/2/3/1/1 0124 0.124
(FFAT)
50  ||527/7/2/3/2 0045 0.045
(FFAT)
51 529/1/1/1/1/1 0.008 0.008
(FFTT)
52 |529/1/1/1/2 0078 0.078
(FFTT )
UEEIE IR ER L ICICEDEY
53 132/3/1 0.0015 0.0015
(FFAT)
54 146/1/1 0.003 0.003
(FFAT)
55 149/2/1 0034 0.034
(FFAT)
56 150/2/1 01 0.11
(FFAX)
0.074
57  |[234/1/1/1 ) 0.074
0.011
58  |[235/1/1 ) 0.011
59 328 01025 0.1025
(FFAX)
60  |[333/1/2/1 00035 0.0035
(FFAX)
61 333/2/2/1 0.002 0.002
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0.012

62 337/5/1 GEl GIEE 0.012
(FFT)
0.0045

63 338/1/2/1 IGEl e 0.0045
(FFT)
0.004

64 539/1/1/1 IGEl e 0.004
(FFT)
0.0055

65 546/2/1 IGEl e 0.0055
(FFT)
0.0025

66 551/2/1 GEll et 0.0025
(FFT)
0.001

67 574/1 GEll et 0.001
(FFT)
0.002

68 575/1/1 GEll e 0.002
(FFAT)
0.0065

69 585/1/1/1/1 IGEl ot 0.0065
(FFAT)
0.0439

70 68/1 GEll et 0.0439
(FFT)
Total|| 3.3382

[FT. §2576/3A ]
9 T, AL

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th June, 2026

S.0. 3387(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 146B in the
stretch of land from Km. 0 to Km. 17 (SDO Khategaon) in the district of DEWAS in the state of MADHYA PRADESH,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this notification in
the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the
said Act.

Every such objection shall be made to the Competent Authority, namely, SDO Khategaon in writing and shall set out
the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person
or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 146B in the stretch of land from
Km. 0 to Km. 17 (SDO Khategaon) in the district of DEWAS in the state of MADHYA PRADESH

State: MADHYA PRADESH

||District: DEWAS

SL Survey/Plot Number Type of || Nature of Area Area
No. Land Land (in Local (in
Unit)|| Hectares)
L1 | 2 L3 I 4 | s [ 6 |
|Taluk: Khategaon |
[Village: Khal |
. . 0.0097
1 321/1 Private Irrigated (Hectare ) 0.0097
. . 0.0825
2 379/4 Private Irrigated (Hectare ) 0.0825
Village: Bordha
3 141/1/1 Private Diverted 0.001 0.001
(Hectare )
4 141/1/2 Private Diverted 0.0015 0.0015
(Hectare )
0.0215
5 230 Government ||Way (Hectare ) 0.0215
. . 0.0025
6 351 Private Irrigated (Hectare ) 0.0025
Village: Rijgaon
. . 0.032
7 34/1 Private Irrigated (Hectare ) 0.032
. . 0.0415
8 51 Private Irrigated (Hectare ) 0.0415
. . 0.037
9 88 Private Irrigated (Hectare ) 0.037
Village: Deepgaon
. . 0.0085
10 104/2/1 Private Irrigated (Hectare ) 0.0085
. . 0.0135
11 104/3/1 Private Irrigated (Hectare ) 0.0135
. . 0.019
12 104/4 Private Irrigated (Hectare ) 0.019
. . 0.019
13 105 Private Irrigated (Hectare ) 0.019
. . 0.003
14 107 Private Irrigated (Hectare ) 0.003
. . 0.035
15 109 Private Irrigated (Hectare ) 0.035
. . 0.0325
16 121/1 Private Irrigated (Hectare ) 0.0325
17 2711 Private Irrigated 0.01 0.01
& (Hectare ) )
18 271/4 Private Irrigated 0.033 0.033

(Hectare )
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. . 0.128
19 273 Private Irrigated (Hectare ) 0.128
. . 0.0335
20 274 Private Irrigated (Hectare ) 0.0335
21 275 Government ||Nala 0.0038 0.0038
(Hectare )
. . 0.0275
22 27772 Private Irrigated (Hectare ) 0.0275
. . 0.044
23 278/1/1 Private Irrigated (Hectare ) 0.044
. . 0.132
24 278/1/2 Private Irrigated (Hectare ) 0.132
25 |[279/2/112 Private Commercial  0.1893) 4 1893
(Hectare )
26 ||288 Private ||Umimigated ) 00324 43,
(Hectare )
. . 0.0695
27 289 Private Irrigated (Hectare ) 0.0695
. . 0.2425
28 290 Private Irrigated (Hectare ) 0.2425
. . 0.4075
29 292 Private Irrigated (Hectare ) 0.4075
. . 0.015
30 303/4 Private Irrigated (Hectare ) 0.015
. . 0.04
31 303/6 Private Irrigated (Hectare ) 0.04
. . 0.219
32 303/7 Private Irrigated (Hectare ) 0.219
33 (30912 Private Commercial) ~ 0.008 0.008
(Hectare )
. . 0.0925
34 310 Private Irrigated (Hectare ) 0.0925
. . 0.0015
35 315/1 Private Irrigated (Hectare ) 0.0015
. . 0.0885
36 316 Private Irrigated (Hectare ) 0.0885
Village: Sandalpur
37 |[382/2/1/1/1/1 Private Unirrigated || 0.0165)1 - 15
(Hectare )
13 382/2/1/2/1/1/1/1/1,382/2/1/2/1/1/1/1/2,382/2/1/2/1/1/1/2, Private Irrigated,Re 0.03 0.03
382/2/1/2/1/1/2,382/2/1/2/1/2 sidential (Hectare ) )
. . 0.016
39 382/2/2/3/1/2 Private Irrigated (Hectare ) 0.016
. . 0.0235
40 526/1/1 Private Irrigated (Hectare ) 0.0235
. . 0.0825
41 527/4/1/1 Private Irrigated (Hectare ) 0.0825
. . 0.0965
42 527/4/2/1 Private Irrigated (Hectare ) 0.0965
43 |s27501 Private || Commercial)  0-0045) 4 5045
(Hectare )
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0.1605

(Hectare )

44 527/6/1 Private Irrigated (Hectare ) 0.1605

45 ||s27710 Private ||commercial) 00135 5 555
(Hectare )

46 ||s27712 Private  ||Commercial) 0013504 4135
(Hectare )

47 5277211 Private ||commercial) 0013 5 515
(Hectare )

a8 |s27722 Private  ||Commereial) 00131615
(Hectare )
. . 0.124

49 527/7/2/3/1/1 Private Irrigated (Hectare ) 0.124

50 (5277232 Private ||commercial) 0045 g 5
(Hectare )
. . 0.008

51 529/1/1/1/1/1 Private Irrigated (Hectare ) 0.008
. . 0.078

52 529/1/1/1/2 Private Irrigated (Hectare ) 0.078

Village: Pipalyanankar

53 |[132301 Private ||Umimigated ) 0001514 505
(Hectare )
. . 0.003

54 146/1/1 Private Irrigated (Hectare ) 0.003

55 |[149/2/1 Private Commercial) 0034 34
(Hectare )
. . 0.11

56 150/2/1 Private Irrigated (Hectare ) 0.11
. . 0.074

57 234/1/1/1 Private Irrigated (Hectare ) 0.074
. . 0.011

58 235/1/1 Private Irrigated (Hectare ) 0.011
0.1025

59 328 Government [|Way (Hectare ) 0.1025

60 |[333/12/1 Private  ||Commereial)  0-0035 4 5035
(Hectare )

61 ||3331212/1 Private Commercial) 000214 o9,
(Hectare )
. . 0.012

62 337/5/1 Private Irrigated (Hectare ) 0.012
. . 0.0045

63 338/1/2/1 Private Irrigated (Hectare ) 0.0045
. . 0.004

64 539/1/1/1 Private Irrigated (Hectare ) 0.004
. . 0.0055

65 546/2/1 Private Irrigated (Hectare ) 0.0055
. . 0.0025

66 551/2/1 Private Irrigated (Hectare ) 0.0025
. . 0.001

67 574/1 Private Irrigated (Hectare ) 0.001

68 575/1/1 Private Irrigated 0.002 0.002




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

. . 0.0065

69 585/1/1/1/1 Private Irrigated (Hectare ) 0.0065
. . 0.0439

70 68/1 Private Irrigated (Hectare ) 0.0439

Total]|  3.3382]

[F. No. 2576/3A]
SHAIKH AMINKHAN, Director
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